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BEFORE THE NATIONAL GREEN TRIBUNAL,
WESTERN ZONE BENCH, PUNE

Original Application No. 131 OF 2017 (WZ)

DR. PRASHANT PATIL,
- APPLICANT

V/s

THE STATE OF MAHARASHTRA, & ORS.,
- RESPONDENTS

AFFEDAVIT
(Filed on behalf of Respondent No.8,
Malkapur Municipal Council)

[, Shri Ashish Girish Bobde, Age 36 years, Occupation : Service,
The Chief Officer, Malkapur Municipal Council, Respondent No.8,
having office at Malkapur Municipal Council Building, Malkapur,

District Buldhana, do hereby state on solemn affirmation, as under :

That Respondent No.8 submits that, the Malkapur Municipal
Council has declared area where the Hospital of the Applicant is located
as ‘Silence Zone’, vide its Ofﬂce Order dated 13/12/2017, The same is

summitted as Annexure — A;

The Council has also published Public Notice to that effect in the
Daily News Paper Dainik Deshonnati on 14/12/2017, which is widely
distributed locally. To make the maximum people and residence of the
l()calii); awate about the declaration. The Paper Cutting is summitted as

Annexure — B;
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That Respondent No.8 submits that, the Municipal Council was
not having any water supply to (1) Shivaji Mangal Karyalay, (2) Lions
Club Hall Malkapur. The Municipal Council taken action and
disconnected the water supply of Bhatrumandal Marriage Hall. The

same has been communicated to the PMCB vide Letter dated 28/04/2023

is summitted as Annexure — C;

That Respondent No.8 further submits that, the Municipal Council
has also erected Sign Boards, showing the area where the Hospital of the
Applicant is located as Silence Zone. The photos are summitted as

Annexure — D;

That Respondent No.8 further submits that, the Municipal Council
is ready to take any further steps as advisable by the MPCB for reducing

the Noise Pollution in the Area.

Whatever has been stated herein above, is true and correct to the best of
our knowledge, in witness whereof, I have signed this at Pune on this 28" day

of June 2023.

AFFIANT

I know the Affiant
Respondent No.8

Shri Ashish Girish Bobde,
(The Chief Officer,
Malkapur Municipal Council),

idYEL
ARY GOVT. OF
PUNE.
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